.7+ Declaration of Assets and Liabilities

Y Jet
Yea r2ﬂ2:-3 ...........
L UMESH KUMAR ., son/daysmreripcor Late.. Raghanshi  Raut-
b | " 1]
aged........... 2 years, belonging to B!Mﬂ%&lhmﬁﬁqm Pd*'hq
] 1
service and presently working as gﬁ_ﬂhnhﬂ?@lﬂﬂ
glve herein below the detalls of the assets (immovable, movable, bank balance, etc.) of
myself, my spouse and dependants®:
A. Details of movable assets
(Assets in joint name Indicating the extent of jeint cwnership will also have to be
given)
1-'51"1‘".' DH“EﬁFtia'n Salf Spouse ﬁi'p;;'r_n-fantal D;[I_;-I;tht-z Dependant-3 |
Mo, | Nama(5) Mame Name Etc. Name |
(1) | Cash 50,000 Ihdu SLC&‘I |
i 5000/ |
i) | Deposits In 209 wr.l]-m UM sk ﬂml& =
Banks, Financial |; ' ' = — |
Institutions And |” ™, Gmnrg f‘dl..-
Non-Banking = oevMy Hﬂ- 3.6 Go?p___,.
PTQQJ Financial 1 Fo 000/ — +35
- Companies | 4
______.:--;;;3 wﬂﬂ: ﬂ"{f—- | A
mltﬂ 2 (I} | Bonds, I |
Debentures and | .
Shares in — == | =
companies
{iv) | Other financial . 9.C Led. L -
institutions, ﬁ’ sooee) — 92,6000 ef—
M35, Postal ! - 9 popoyf —
Savings, LIC ?m'ﬂ l-:;f ﬂ',““pf.-—-* nd *f"il 2, o
Policies, etc | pmMs. ? —2,00008) —
PM.S-Y. 2 sosse) - , ki §
(v} | Motor vehicles HERp. ) |
(details of Blnlc
make, ekc.) Mr2yeg —_— —
_{\ri] Jewellery (give g,jd 3 i o
details of 7 10 P
| weight and 3l.iyur — — —

| value |
) 1, 100 Jgra—r
(vii) | Other assets, T.V. R'—»Hﬁjwé.
such as values \ X — —— —_—
af claims / wq‘“‘-} Wrieu iy
interasts Compu by -

Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange In respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependernt on the Income of the
employes,

U P ey




B.

Imm

[Note: Properties in joint ownership Indicating the extent of joint ownership will
alse have to be Indicated]

Sr.
__Ne.

Description

Salf

Daependant-1
Mama

Spouse
Mame(S)

Dependant-2

. Dependant-3

Name Etc. Name

()

Agricultural Land

- Locatton{s)

- Survey number(s)

- Extent (Total
measurement}
-Current market valua

fon
.q‘{bﬁ

(W)}
-

{n

Non=Agricultural Land
= Location(s)

= Survey number(s)

= Extent (Total
measuremeant )
-Current market value

{Hii}

Buildings {Commaercial
and residential)
Location(s)

- Survey fdoar
number{s)

- Extent (Total
measurement)

- Current market

My
Lo-1)

Pty

rmm-

—

{iv}

Houses / Apartments,
etc.

- Location{s)

- Survey fdoor
number(s) |
- Extent (Total
measurement)

= Current market
value

| Pvtabiaf
Reg E en L
value e, ~ | &yove.

()

Others (such as
Interest in property)

(2)

I give herein below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Mote : Please give separate delails for each item)

Name & address of Bank /
Financial Institutions(s) /
Depa L]

sr. Descriplion
Mo,
{a} (I} Loans from Banks

(li) Loans from financial
Institutions

L T8-- 35,00000) —

Amount outstanding as

_hes e

(iii) Governmenl Dues:
(a) dues to departments

| dealing with government

accommodation

(b) dues to departments
dealing with supply of
| water

[ (£} dues to departments
dealing with supply of
electricity

Umedie, Moy




[ {d) dues to departments
dealing with telephones

{e) dues to departmants
dealing with governmeant
transport (Including

alrcraft and helicopters)

(F) Other dues, if any

(k)

{i) Income Tax including
surcharge [Alsa indicate
the assessmant year upto
which Income Tax Return
fled, Give also Permanent
Account Number (PAN]]

ﬁy-ZaIF ~22.
i*n‘p.g-ll,nl,ﬂﬂfPM'J —

(fi) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

PAN-ke - AR MYPY. 8Y5)7

(Hii) Sales Tax [Only in
case of proprietary
| business]

Pyofe - ToX = 2508] -~

[Iv]) Property Tax

PRTNA NIVG RN B L

C.

GPF/CPF/PRAN No.

Personal Detail

PTs/BLC- 567

Gender 1=

Date of Birth 1= [F

Class/Group

Cadre

Home District

(M/F)

516 1F 1119 16 8] wommpmmy

LB o

T [BIFAR. Secaariol. Sexwvic e

(Full Name e.9, B.A.5.-Bihar Administrative Service,

B.5.5.- Bihar Secretariat Service ete.j

[CORRLERNG . | g

I hereby declare that the above details are true to the best of my
knowledge and belief.

Place: { PTAMY

Data:.

MNote:

A5:2.0.0

.

Signature Umn&h l{um{
Name of Empmvee:U.mE.éH. 2 KU MH’L

Designation:. gﬁ.ﬂ-«h:ﬂh i @ﬁlh 2

Department ﬁ““"( Mtﬂh\tﬂq Latin urQ_ 2

Please sign each page of the declaration. Asset declarstion form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Ume Qi Kty
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